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Dispersal Guidelines with a view to achieve better regulation of air transport services
taking into account the neced for air transport services of different regions of the
country including north-east region. It is, however, up to the airlines to provide air
services to specific places depending upon the traffic demand and commercial
viability while complying with Route Dispersal Guidelines.

AAL is already providing 25% concession in landing (excluding civil enclaves)
and parking charges to the airlines operating in North Eastern Region. Further, AAI
is also providing 50% concession for night parking of aircraft between 2200 hrs. to
0600 hrs. at AAI managed airports other than Chennai and Kolkata Airports.

However, there is no air connectivity to/from Lilabari and Tezpur airports in
Assam as on date. None of the scheduled domestic carriers had filed their schedule
to/from Lilabari and Tezpur airport in winter schedule 2013 for air services.

New airport at Saputara

$1250. SHRI ISHWARLAL SHANKARLAL JAIN: Will the Minister of CIVIL
AVIATION be pleased to state:

(@) whether the Central Government proposes to set up a new airport at
Saputara tourist spot on the Satpura mountains situated in Dang district of Gujarat
near Maharashtra-Gujarat border in view of the rising number of tourists;

(b) if so, the details thereof;

(¢) whether any demand has been made for establishing an airport at
Saputara tourist spot; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI K.
C. VENUGOPAL): (a) No, Sir.

(b) Does not arise.
(¢©) No, Sir.
(d) Does not arise.
Flights between Srinagar to Dubai

1251. PROF SAIF-UD-DIN SOZ: Will the Minister of CIVIL AVIATION be

pleased to state:

TOriginal notice of the question was received in Hindi.
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(a) whether it is a fact that the several years ago the flight between Srinagar
and Dubai had been inaugurated with great fan-fare;

(b) whether it is also a fact that the flight was suspended soon thereafter; and

(¢) whether the Minister would give some cogent reasons for this
inappropriate step?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI K.
C. VENUGOPAL): (a) to (¢) Air India Express started operations from Srinagar to
Dubai from 14th February, 2009 to coincide with the inauguration of the new
international terminal at Srinagar Airport, with one weekly flight to tap the tourist and
ethnic market segments. It was discontinued from January, 2010 due to mounting
losses and poor load factor even after operating for a period of about one year.

Airports as international hubs

1252. SHRI AJAY SANCHETI: Will the Minister of CIVIL AVIATION be pleased
to state:

(a) whether it is a fact that Government is considering a policy to make some
of our airports into international hubs;

(b) if so, the details thercof; and
(¢) the details of the airports identified for this purpose?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI K.
C. VENUGOPAL): (a) and (b) The Union Cabinet in its meeting held on 9th May, 2013
has decided to constitute a standing Inter-Ministerial Group (IMG) to remove the
bottlenecks and to provide the right coordination mechanism for the development of

aviation hubs in India.

(¢) Delhi, Mumbai, Hyderabad, Bangalore, Kolkata and Chennai International
Airports have been identified for development as international hubs.

Permission to domestic airlines for international services

1253. SHRI A.-W. RABI BERNARD: Will the Minister of CIVIL AVIATION be

pleased to state:

(@) whether the Ministry had consultations with the Directorate General of
Civil Aviation (DGCA) about allowing domestic airlines to international services

without restrictions in fleet size and operational experience;



